FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S MAN INFRAPROJECTS LIMITED
CONSTRUCTION SERVICES IN RESPECT OF COMMERCIAL OR RESIDENTIAL BUILDINGS
AND COLONISING
(Under Regulation 36 A(1)of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN/  [Man Infraprojects Limited
CIN/ LLP No. CIN:U70101MH2006PLC164930
2. | Address of the registered office 102, Man House, 2nd Floor, Opposite Pawan
Hans, S.V. ROAD, Ville Parle - West, Mumbai -
400056.
3. |URL of website INA
4. | Details of place where majority of fixed assets are [The major assets of the Corporate Debtor are
located located at Mumbai
5. |Installed capacity of main products/ services The Corporate Debtor is into the business of Real
Estate and owns properties located in Mumbai.
6. |Quantity and value of main products/ services |As per latest audited financial statements the revenue
sold in last financial year from operations is Rs. 75,00,000 for the financial
year 2018-19.
7. | Number of employees/ workmen As on Insolvency Commencement Date, there were
no employees or workmen.
8. | Further details including last available financial |Information can  be sought through
statements (with schedules) of two years, lists of |communication to the following email :
creditors, relevant dates for subsequent events of |[E-mail: ip.maninfraprojects@gmail.com
the process are available at:
9. | Eligibility for resolution applicants under section |Information can  be sought  through
25(2)(h) of the Code is available at: communication to the following email :
E-mail: ip.maninfraprojects@gmail.com
10. | Last date for receipt of expression of interest 16™ March, 2026
11. | Date of issue of provisional list of prospective [23™ March, 2026
resolution applicants
12. |Last date for submission of objections to [28"March, 2026
provisional list
13. | Date of issue of final list of prospective resolution [2™* April, 2026
applicants
14. |Date of issue of information memorandum, (7™ April, 2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submissions of resolution plans 12" May, 2026
16. | Process email id to submit EOI ip.maninfraprojects@gmail.com

st bl

Manoj Kumar Agarwal

Resolution Professional

Man Infraprojects Limited (Under CIRP)

Regn. No. IBBI/IPA-001/IP-P00714/2017-2018/11222

AFA No: AA1/11222/02/300627/109155 Valid till 30/06/2027

Place: Mumbai
Date: 27.02.2026
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Now, cancel air ticket

2 Reds gunned down by security forcesin C'garh
Raipur: Security forces shot dead bwo Mavists in a gunfight in
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READER ENGAGEMENT INITIATIVE o
porate buyers sre opting for  bleproducts o conseious packag-  procurement is now far more As the market matures, scale

- Wrapped in growth

well-designed Llestyle accesso-
vles, ligh-quality paper produds
and curated that stand out
rather than blend in.

- Projected to reach USD 92.32 billion by 2030, India’s gifting market
is entering a phase of scale, structure, and steady expansion

Sustainability, too, Las moved
Frem Hue pncging to the st
stream Demand for coo-friendly
and responsibly sourced products
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= 1ifa iy comfined ta fes-

wals and formal necasions,
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diversified. (ast-expanding
BElOr that spans 1ifestyle
products, premium paper
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Lug, buyers are asking guestions
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Customisation and private
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stamped in haste, Rotailers sock
exelugive collections. Festive

struciured. Tnstead of las-min-
e bulk buving companies fan
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atdvance, aligning progduct selec-
tion with marketing calendars
and employ atra
egios. In this environmenl, con
sistency, senle and relishle deliv
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s defindng tralis. Procurement
cycles ate Lighter and supply
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Retailers are tracking trends
with preater precisi
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to remain competitive
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FRODUCT DIVERSITY:
The India gifting market

spans gift cands, Nlowers,

chocolates, jpwallery and -
ed gifls,

refiecting broadening
consumer demand

ONLINE ACCELERATION.
E-commerce platforms
are rapidly expanding  *
gifting options, making

customised gifting
mare convenient
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MAHAVITARAN SHORT TENDER NOTICE

Tenders are invited for Procurement of LT Rubber soft hand
gloves (for Voltage upto 1,000V) through e-tendering
process with an Estimated Cost of Rs. 604.37 Lakhs against
MSEDCL advertised Tender on website vide No. MMD/T-
HTM2-07/0226 due for submission on dtd. 11.03.2026.

For details please visit website: https://etender.mahadiscom.
in/eatApp/
HO PR-58/26

Chief Engineer (MMD)
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RS OFFICE SPACE
MSEBHOLDING COMPANY LTD REQUIRED ON HIRE

MSEBHCL Requires Air conditioning office space with
washroom facility of area 12000 to 15000 sq. ft with
adequate parking facility in the vicinity of MSEBHCL Hong
kong building 4th floor M.G. Road, Fort, Mumbai-400001 on
rental basis. interested quoting owners may submit their bids
in the form of sealed envelope quoting their monthly rental
offerincluding all taxes with complete details in all respect, at
MSEBHCL Civil section, Hong Kong Building 4" floor M.G.
Road, Fort, Mumbai-400001. Up to 6.00 PM dtd. 09.03.2026
For any queries contact EE (Civil) on phone no. 022-
22608383/9594948317
HOPR No. 57/2025-26 Dt. 26.02.2026

Chief Engineer (Civil)
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MAHATRANSCO

Maharsitira State Electricity Transmission Co. Ly

SRM E-Tender Notice

2302§R9%/RR08ER0Y) HENTE JITHATEAT HTAI-eh STEhTH WTeATehs 1 STieier
Tiguiipd HATCIRIHGT WTeieT HIHTHNAT o-§ T e Hiaar g- Ffaer somefiean
(3TeTET) Ao emed. ffoer Fasmuaren steren AreRTaTT SAfERR HTRiHTRT

MSETCL invites online bids (E-Tender) from registered contractors/agencies on Mahatransco rfEi, getre Sret faw T, garg i T Sae .
E-Tendering website https://srmetender.mahatransco.in for following works under PAC Dn., Kalwa ar P ST
Sr. e Estimated EMD |Tender fee oh. ®. &
Tender No. Description N
__ AmounkhnGa I'ReN Sk, ? |uw & Ant gad Ashier o o oAffRE emam WRRA TeH W] 99.¢8
1 RFX No. E-tender for hiring of LMV (Swift desire/ 5,99,904 6000 500/- .
X ! . SATRT A STEehT 0T,
7000038969 | Ertiga or equivalent) for Executive + GST — -
Engineer at PAC Division Kalwa for the R |TH.IM.U, &g ga‘s‘ effer T gHNd JY Y. T T HdETE aEY | 08.3%
period of 01.04.2026 to 31.03.2027. AT AN gl HIOT.
2| RFXNo. |E-tender for hiring of AC LMV (Ertiga/| 5,99,912.47 | 6000 | 500/ 3 |&ft &) unt gag Jefter didt onifte SR U fam orifteeR wred | ¢9.%3
7000038980 | Bolero or equivalent) along with the driver +GST A9 JefreoT SO
for Protection unit-1 at PAC Div Kalwa for - - -
the period of 01.04.2026 to 31.03.2027. ¥ | EhTEe 3Tehel SRRl ST g Aefiet s el 9w 4| g 2.u¢
3| RFXNo. |E-tender for hiring of AC LMV (Ertiga/| 5,99,912.47 | 6000 500/- AT, TR, FEANT, Hfiet, /e ‘_’f CECRINSklEaLlE) W‘_’F{"j
7000038981 | Bolero or equivalent) along with the driver +GST & |UEHRIEET Soriichel ERheT SR Gag deficl STREISTT Jehulid| £&.%§
for Protection unit-2 at PAC Div Kalwa for S5 THUATA SR, U0 &Y died b o ®UY I ol
the period of 01.04.20261031.03.2027. P SR g el =g e vE.2%
4 RFX No. E-tender for hir'mg of AC LIMV (Er‘t!gaf 5,99,912.47 | 6000 500/- TBESTETEReT FTHET & TAS A9 I & TR ST,
7000038982 | Bolero or equivalent) along with the driver + GST X
for Automation unit at PAC Div Kalwa for g-ffaer Suctey wrermas f§. 9.2.2038 q f&. &.3.3038 wfq.
the period of 01.04.2026 to 31.03.2027. g-frfaar Saeor - & .3.303% TS gUW 3.00 AT
5| RFXNo. |E-tender for hiring of AC LMV (Ertiga/| 599,912.47 [6000 | 500/- ffoer garved et aaet /| GARO FEaTs SHedTs Jearase gauemed
7000038983 fBO'(B:FO or equivalent) cfit'OTQP:gh[;he :rilver +GST gfeq vaTd AVTR ATEY. T Tel Sget ee ffaar uframed ufieg et sgat.
or Communication unit a v Kalwa W W TBTIET ﬁﬁm%ﬁ tn?ﬁ?‘ﬁ I
forthe period of 01.04.2026 to 31.03.2027. g_ wd S STE.
6 E-tender for hiri f AC LMV (Ertiga/| 5,99,912.47 6000 500/ 1) www.mahapwd.com
RFX No. -tender for hiring o iga, 199,912, = .
7000038984 | Bolero or equivalent) along with the driver + GST 2) http:/mahatenders.gov.in
for Trombay unit at PAC Div Kalwa for the .z, gata/ffer/ ¥k
period of 01.04.2026 to 31.03.2027. Eapcanicit o
Submission of bids from 27.02.2026 to 15.03.2026 up to 23:59 hrs., Bid opening date and time:- ESleUNESCRIR 33_5‘ ar e, e/ -
16.03.2026 at 11:00 hrs. (Technical) and at 15:00 hrs. (Commercial) if possible. reti-ieh Sereh™ faoTm, (=&. U, ureHe)
For further details visit our Mahatranqco E-Tendering website https://srmetender.mahatransco.in 3 T T, SiERT 9a, FrlT Srfwiar,
Contact person: The Executive Engineer-9769213911 e w5 .
The Dy. Executive Engineer (O)-9619499485/7021425527 4 wEH TE, W, getren e fawm, e,
Note :- All eligible interested contractors are mandated to get enrolled on SRM E-Tender portal (New) - gaé - ¥0o0 o0o0%.
https://srmetender.mahatransco.in. Sd/- Email : presidency.ee@mahapwd.gov.in
Executive Engineer T : R3/3/R03%
PAC Dn., Kalwa SHHTh: AMIHI- 03%-25/F. 4/ §2¢
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FRIDAY, FEBRUARY 27, 2026

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED U) INVITATION FOR EXPRESSION OF INTEREST FOR

_____ Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point, M/5 MAN INFRAPROJECTS LIMITED
Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com Su RS HhN CONSTRUCTION SERVICES IN RESPECT OF COMMERCIAL OR
Qutshine. Qutdao.

APPENDIX- IV-A [See proviso to rule 8 (6)] | Public Notice For E-Auction Cum Sale (Appendix — IV A) i sty s et
SUDARSHAN CHEMICAL INDUSTRIES LIMITED

(Uneder Regulation 38A1 1 )af the Insobrency and Bankmiptey Baard of India
Sale of Immovable property mortgaged to Authum Investment & Infrastructure Limited (“AllL”) (Resulting Company pursuant the (Imsalvency Resalution Process for Cosporate Persons) Regulations. 2016)
demerger of lending business from Reliance Commercial Finance Limited (‘RCFL”) to AlIL vide NCLT order dated 10.05.2024) having RELEVANT PARTICULARS
Corporate Office at The Ruby 11th Floor, North-West wing, Plot No.29, Senapati Bapat Marg, Dadar (west), Mumbai- 400028 ; -

and Branch Office at:- Unit no 304, Sunrise Business Park, Plot no B- 68, Road no. 16, Kisan Nagar, Wagle Estate, Thane - Regd. Office & Global Head Office : 7" Floor, Eleven West Panchshil, Survey No. 25, N N;:; ::,lﬁ;ﬁﬁﬁﬁfpﬂﬂzr gi:;;:;?g;ﬂrﬁul;;;lﬁlmqaa
400 604 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter MNear PAN Card Club Road, Baner, Pune - 411 069. Tel. : 020-68281200 3. | Ackivess of the egistarad offics | 405, Mar Houss, 2nd FIoor, Opposis

“Act”). Whereas the Authorized Officer (‘AQ”) of Authum Investment & Infrastructure Limited had taken the possession of the following

! el , ° \ A Email : shares@sudarshan.com Website : waww sudarshan.com CIN : L24119PN1351PLCO08408
property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same

Fawan Hans, 5. BOAD. vila Parle - WesL
fdumbal - 40005,

on “AS IS WHERE IS BA$IS & AS IS WHAT I§ BASIS” for reglization of Authu'm Investment & Ir!frastr'uctL'Jre Limited dues, The Sale RN TS A
will be done by the undersigned through e-auction platform provided at the website: https://sarfae3|.auctlon_tlger.net. NOTICE OF SPECIAL WINDOW FOR TRANSFER AND 5 e B e e = e e e
Borrower(S) / Demand Notice Date | Date of Physical Reserve Price / DEMATERIALISATION OF PHYSICAL SECURITIES | Tet pssets e kocatad | located &t Murnal
Co-Borrower(S) /Guarantor(S) And Amount Possession Earnest Money 5. [ Instalad capacity of main Tha Corporate Debbor = into the businecs of Real
Deposit In continuation to SEBI Circular No. SEEBIHO/MIRSD/MIRSD-PoD/PICIR/2025/97 dated | products/ sanices | Estata and owns propertes icated i Mumbai.

Loan Alc No. 16-11-2021 & 9th Jan 26 Rs. 29835000/- (Rupees 2™ July, 2025, notice is hereby given to inform that in arder to facilitate ease of investing for the B | B v o g, i) ARl AL FIEL e et BRI e e
RLLPMUMO000316559 & RLLPMUMO000316655 | Rs. 3,35,01,665/- (Rupees Total Outstanding Two Crore Ninety invastors and o securs their riahits in the securitias purchased by them and to further facilitate |1rc:-du|.:r3,.-' senvices sold in ks FERVENLIE rr::-m WE[?.JEIFE ig s 75,000,000 for
Branch: MUMBAI Three Crore Thirty-Five as on 23rd Feb 26 Eight Lakh Thirty Five ) : d ol 2 y : : B i L o PO 1. oL i st O
1. Laxminarayan Ramchandra Bhattad Lakh One Thousand Six Rs. 6,61,71,071/- Thousand Only) the investors to get rightful access to their securities, SEBlI vide its Circular No, 7. | Number of employess/ workmen | As on Insolvendcy Commencement Date

| ] o ] .IT!HE '.l:'E:l!’r.rr:“:--Eu'.:‘:-!l.:lﬂ?:r-_ﬁ Or Wik e
B | Further datads including st Infserratian can be seught hregh
Fedilabke inancial siemens faith | communscation 1o the Talloeing amail

2. RMB Event Management Pvt Ltd. Hundred &
3. Harishkumar Ramchandra Bhattad. Sixty-Five Only)
4. Harikishan Ramchandra Bhattad Bid Incremental:

HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026 dated 30" January, 2026, (“Circular”), has

(Rupees Six Crores Earnest Money Deposit
opened another special window from 5" February, 2026 upto 4" February, 2027 for

Sixty One Lakhs (EMD) : Rs. 29,83,500/-

seventy One Thousand (RuPees Twenty Nine schedules) of teo years. lists of E'mail ip.maninfraprajecis@amall.cam

5. Bhagwandas Ramchandra Bhattad Rs. 50000/- & Seventy One Only) Lakh Eighty Three lodgement of Lrar?str z!_nd ﬁematerialisal.icm requgst{s} .r_sf phys..ical securities which were MM T A0 el Lt
6. Jayant Bhagwandas Bhattad (Rupees Fifty Thousand Thousand Five Hundred sold/purchased prior to 1 April, 2019 and will be applicable in following cases: - .;;:F‘f:_?:.;'"-'*:"“‘.! ~=tm« a L'I;l.; T T e
7. Jayshree Laxminarayan Bhattad Onl ! 4, | Eligibility for ressbution applican nfprrmation can be soughl through
y xmi y y) Only) 1. whare Dnglna! share transfar requﬂst{s} weara not IDIngIj pricr to ™ ﬂ;F.I-FI', 2019 and the under saction 2503101 of the Code | commamacation 1o the follorsisg email ;

Description Of The Immovable Property/ Secured Asset : All that Piece and Parcel of The Residential Property Bearing Flat No. ; .y : : i rliabils at UL Eitinaik: |1 inaniiii rofmcte@ariail cor
25, 2nd Floor, A-1, Apartment, 270, Walkeshwar Road, Near Governor House, Walkeshwar, Mumbai-4000086. shareholderis holding criginal share certificate; and ik bt e T m_f'"n ?E?EJ"-!.I'E lREALLan

Date Of Inspection : EMD Last Date : Date/ Time of E-Auction 2. where original share transfer request(s) were lodged prior to 1" April, 2019 and those were of interost
02nd Apr 26 11:00-17:00 06th Apr 26 11:00-17:00 07th Apr 26 11:00'13;00 FE‘jEEtEd. mtumﬁdl o mma.nad unaﬁandﬂd dUE tn dﬁﬁclgncﬁr in thﬂ dﬂcumanlﬂp ruﬂﬂssfﬂr 11 I Date of Ssue of provsaonal list of IEET‘J March, 2026
Mode Of Payment: All payment shall be made by demand draft in favour of “Authum Investment & Infrastructure Limited” payable at otherwise and the shareholder is holding original share certificate, | praspecte resolution appécants

Mumbai or through RTGS/NEFT. The accounts details are as follows: a) Name of the account: Authum Investment & Infrastructure : Sl ; . 12. | Lest date for sutmission of | 2810 March, 2026
Limited CHD Alc, b) Name of the Bank: HDFC Bank Ltd., c) Account No: 99999917071990, d) IFSC Code: HDFC000119. Shareholders who wish to avail this opportunity are requested to contact Company's Registrar __|'hictions 1o provesonal [l E i
TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:- and Share Transfer Agent ("RTA"), MUFG Intime India Private Limited at their email id: o ﬁiﬁfﬁiuﬂcﬁpﬂms el i
1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS”. As such sale is puna@in.mpms.mufg.com or send the requisite documents at their office at Block no. 202, T3 ks o e o Iormation [fth April, 20086
2 glthosttanly kItTdIOfwarraTjtles&mgemrl]'ltlesb'dd‘ i five bidd tact the Service Provid 2" Floor, Akshay Complex, Near Ganesh Temple, Off Dhole Patil Road, Pune- 411001, mamdrandrl, vsiustige matzih
. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider : aind request for reselutlon plans 1o
M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger), B-705, Wall Street Il, Opp. Orient Club, Near Gujrat College, Maharashtra, India or contact the Company at shares{@sudarshan.com prapese regalutian appicants
Ellis Bridge, Ahmedabad - 380 006 Guijarat (Contact no. 9265562818/9265562821/19) Support Email - support@ Please note that the securities so transferred shall be mandatorily credited to the transferee 15. | Last date for submission of {12t May, 2026
auctiontiger.net, Mr. Ram Sharma Mob. 8000023297 Email: ramprasad@auctiontiger.net ; i Feslition s
only in demat mode once all the documents are found to be in order by the RTA and shall be | AEsoliition plana |
3. For further details and queries, contact Authorized Officer: Mr. Punit Pardeshi — (Mob: 8169731910) ¥ y 15, | Process emad id 1 subenil EOF | P rsaninf EproesciS e Email o

under lock-in for a period of one year from the date of registration of transfer. Such securities
shall not be transferred! lien marked/ pledged during the said lock-in period. Due process shall
be followed for such transfer-cum-demat requests.

This is for your information.

Sl
Manaoj Humar Agarwal

Resalution Prolasgionsl

Wan Infraprojects Limied (Undar GIRP)

Rezgn. Mo, IBBI/IPA-0OE /N P-POOTIA, 200 7- 200 811222

ARA Mo AAL/112323 /02 /300627109155 Valid tili 30,06,/ 2037
Place: Murmlssi

Date: 27,02 . 2026

4. This publication is also 30 (Thirty) days’ notice to the Borrower / Mortgagor / Guarantors of the above said loan
account pursuant to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the above
mentioned date / place.

PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 359708 and see the NIT
Document) (https://sarfaesi.auctiontiger.net)

Place: Mumbai
Date : 27.02.2026

For Sudarshan Chemical Industries Limited
SD/-,Authorized Officer /-

Date : 26" February, 2026
Place : Pune

Mandar Velankar
General Counsel & Company Secretary

THIS I5 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE
AN INVITATION OR OFFER 10 ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY
OR INDIRECTLY QUTSIDE INDIA,.

PUBLIC ANNOUNCEMENT BRI ARt eCaaE T

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE
AN INVITATION OR OFFER TO ACOUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY

OR INDIRECTLY, OUTSIDE INDIA. INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE EMERGE PLATFORM OF NSE (NSE EMERGE) IN COMPLIANCE
WITH CHAPTER IX OF THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS3) REGULATIONS,
{Flagze: scan this 08

WEALTH MINE NETWORKS LIMITED

(Formerly known as Wealth Mine Networks Privale limited)

Corporate |dentity Number: U23000GJ1995PLC025328
Our Company was ariginally incorposated as a private [imited Company under the name of “Shamaru Construction Private Limited® on Apail 04, 1995 under the provisions
of the Companies Act, 1956 with the Ragistrar of Companies, Dadra & Magar Haveli, Gujarat, bearing registration number as U45201GJT995PTCO23328. Further, the
name of our Company was changed to "Wealth Mina Metworks Private Limited' pursuant to a resolution passed at the Extra Ordinary General Meeting held on April 15,
2017 and a fresh certificate of Incorporation for namea change issued by the Registrar of Companies, Ahmedabad on May 16, 2017. Subsequently, purseant to Special
Resolution passed by the Shareholdess at the Exira Ordinary General Meeting, held on July 04, 2025, our Company was converted into & public imited company and
consequently the name of our Company was changed from “Wealth Mine Networks Private Limited® to “Wealth Mine Networks Limited” vide a frash certificate of
incosporation consaquent upon conversion from private company to public company dated Juby 23, 2025 issued by the Registrar of Companies, Central Ragistration
Centre bearing CIN US3000GI1985PLC025328, For defails pertaining fo the changes of name of our company and change im the registered office, please refer to the
chapter titted “'Histary and Cerlain Corporate Matiers” beginning on page no. 169 of the Draft Prospecius.
Registered Office; Office 2124 2nd fioor Elegeance Tower Level 2, Mathura Road, Jasola Vihar, Sukhdev Vihar, South Delhi, Mew Delhi, Delhi - 110028 India.
Corporate Address: 215 B, Manek Cenirg, B N. Marg, Jamnagar-361007, Gugarat, India;
Tel: +51777a6 67143/ 62007 08527 | E-mail; infoi@wealthminenetworks.com | Website: www.wealthmingnetworks.com

Contact Person: Ms. Brinda Paras Mahta, Company Secrefary & Compdiance Officer;

o LORVEN INTERNATIONAL LIMITED

prospecius)| CiM: UT4985MH2006PLC165838
Incorporated on Movembar 28, 2006 at Mumbai

Cur Comnpany was Originally {formeed &5 a parlmarship firm in the naamme and style of “Mis: Larsan Internaticnal” in the Year 19536, Subssquently, the pardnershdp firm was
converted into the Private Limited Company under the name "Lorven International Private Limited” aon Movember 28, 2008, under the provisions of Companies Act, 15956
vide regisiralion cedificate ssusd by the Registrar of Comparags (ROE7), Mumbai, Maharashtra, bearing Corparate [dentificabion Nembar UT4990MH2006PTC165838.
Thereafier, the atatus of he Company was changed to Public Limited and the name of our Company was changed o "Loreen Intermational Limited” vide Special Resoluton
dated July 14, 2023 and & frash cerificate of incorporabon consequent lo conversion was issued on August 02, 2023 by the Registrar of Companies, Mumbai. The
Corporate |dentitication Mumber of owr Company s UT49%90MH2006FLC165838, For further details periaining fo the changs of mame of owr Company and the changs in
Registerad Cffice. pleass refer the chapler “History and Carain Corporate Matters™ on page no. 131 of this Draft Prospeciis

(scar thes OR ooda

Registered office: Lorven House, Opp, Kaka Peirof Pump, Near Metro Ball, Lbs Marg, Bhandup (West, ) Mumbai, Mabarashtra, India — 400078

Tel MNa.; +31 TD45646022; Wabsite: hllps Morvenintemalonal in; E-Mail: mlofiiorsenintemational in
Contact Person: Meenakshi Jain, Company Secrefary and Compliance Officar

Our Promoters. PANKAJ BALDEVKUMAR AGGARWAL, SANGEETA DEEPAK AGGARWAL AND RUPEN DEEPAK AGGARWAL

“THE ISSUE |5 BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI ICDR REGULATIONS (IPO OF SMALL AND MEDIUM ENTERFRISES) AND
THE EQUITY SHARES ARE PROPOSED TO BE LISTED ON SME PLATFORM OF BSE LIMITED."

THE ISSUE

INITIAL PUBLIC 1SSUE OF UPTC 35,00.000 EQUITY SHARES OF FACE VALUE OF 7 10/~ EACH OF LORVEN INTERMATIOMAL LIMITED (“LIL" OR THE
“COMPANY™ OR THE “ISSUER") FOR CASH AT A PRICE OF ¥ [«] PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ [«] PER EQUITY SHARE (THE
“ISSUE PRICE"} AGGREGATING TO ¥ [«] ("THE ISSUE"), OF WHICH [«] EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH FOR CASH AT A PRICE OF 7 [#]
PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF % [+] PER EQUITY SHARE AGGREGATING TO ¢ [«] WILL BE RESERVED FOR SUBSCRIPTION BY
MARKET MAKER TO THE I1SSUE (THE "MARKET MAKER RESERVATION PORTION™). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION ie.,
MET ISSUE OF [#] EQUITY SHARES OF FACE VALUE OF #10/- EACH AT & PRICE OF % [«] PER EQUITY SHARE AGGREGATING TO [«] LACS IS5 HEREIN AFTER
REFERRED TO AS THE “MET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE [«] % AND [«] % RESPECTIVELY OF THE POST ISSUE PAID UP
EQUITY SHARE CAPITAL OF OUR COMPANY. FOR FURTHER DETAILS, PLEASE REFER TO SECTION TITLED "TERMS OF THE ISSUE™” BEGINNING ON PAGE
MO. 240 OF THIS DRAFT PROSPECTUS.

fn case of force majeura. banking strike or similar cincumstances, our Company may, for measons 1o be recordad im wriling, ecttend the Pssue Permod disclossd in the
Prospecius, for a minlmum perlod of three (31 working dayvs, subsect o the [ssue Perod nol exceeding ten (100 working days, Any renisson in the issue Perod, If applicable,
shall be widely disseminated by nofification to the Stock Exchanges by issuing a press release and-also by indicaiing the change on the wabsita of the Lead Manager and
by Infirmalicn to Desgnated Infermedianes and Sponsar Bank as apphoable

This isaie s brirg made through Fixed Price Process in terms of Chapler 1X of the Securities and Exchange Board of Indk (Issue of Capilal and Disclosure Requirements)
Regulations, 2018 as amendad ("SEBI ICDR Regulations™) and allecation in the nst issse to the public will B2 made in terms of regulation 253 of the SEBI ICDR
Regulations, In terms of the Regulation 19Z1E i) of ihe Securities Coniracts (Regulations) Rules, 1957, as amended (the “SCRR), the issue s being made for at least
25% of the post-paid-up Share capial of our Company. Al potential investors shall participate in the issue anly throwgh an Application Supported by Biocked Amount
(“ASBAT) process providing details aboul the bank account and UPL 1D in case of Individual invesiors who applies Tor mimmum applcaliaon size, i1 applicabie, in which
the application amount shall be Bfocked by the Self-Certified Syndicate Banks ("SC5B8s") or under UPI Mechanism a5 the case may be, For details i this regard, specific
altenton i& imvited 1o chapter Hihed “tssue Procedurs” on page na. 253 of the Drafll Prospectus.

This pulslic announcemant is baing made m compliancg with the Regulation 247 ol SEBI{ICDR | Regulations, 2018 and SEBI (ICDR) (Amendment) Redgulations, 2025 vida
notification dated March 03, 2025, and applicability of corporate governance provisions ender SEBI (LODR) Regulations, 2015 on SME companies 1o inform the public
that our Campany is proposing, subject o applicable stalulory and regulatory requirements, receipl reguisite approvals, markel condilicns ard olher considasations, o
underaks Initial public offermg of i Equity Shares pursaant to the offer and Draft Prospectus dated February 25, 2026 which has b=en filed with the SME Platform of
BSE Limiled.

Pursuant o SEBIHICDR) (Amandment} Regutabions, 2025 on March 037, 2025 and applicabfily of corporate govermance provisions under SEBILODR] Regulatans, 2015
on SME companies, for fulfiling all additional eligibllity criteria, the Draft Prospectus filed with the SME Platform of BSE Limited (BSE SME) shall be made avaiable 1o the
public for comments, if any, for a period of at least 27 days, from the dale of such filing by hosting i on the website of the BSE af hifps:weww bsesma.corm/Publiclssues!
SMEIPODRHPaspuE  and the website of the Company at ; hitps: Morveninternational.in; and at the website of Lead Manager i.e. INTEACTIVE FINANCIAL SERVICES
LIMITED at hitps: fhwwet ibnservicas.in! Our Company hanaby inwles the membars of the public to give their comments on the Dralt Prospeclus fed with tha SME Platfarm
of BSE Limited [BSE SME) with respeadt to disclosures made in Draft Prospectus, The meambers of the public are requested to send 8 coqy of their comments to Stock
Exchange, fo Company Secretary and Compliance Officer of our Company andfor the Lead Managar al their respective addrasses menficnad below. All commants miwst
b repsived by BSE, andfor our Comgany andfor Company Secretary and Compliance Officer of aur Company andior the Lead Manager in relation 1o the offer on or before
S p.m. an the 2 158 day from tha aforesaid dale of Ming the Dafl Prospeclus with BSE SME,

PROMOTERS OF OUR COMPANY: MR. SHASHANK PRAVINCHANDRA DOSHI, MRS. HETAL SHASHANK DOSHI,

MR. TEJ SHASHANK DOSHI AND MR. KAVYA SHASHANK DOSHI

INITIAL PUBLIC OFFERING OF 16,24,800 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH (“EQUITY SHARES™) OF WEALTH MINE NETWORKS LIMITED (“WEALTH
MINE" OR THE “COMPANY") FOR CASH AT A PRICE * [@] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF 2 [@] /- PER EQUITY SHARE) ("OFFER PRICE")
AGGREGATING TO ¥ [®] LAKHS, THE OFFER COMPRISES FRESH OFFER OF LUP TO 13,00,200 EQUITY SHARES AGGREGATING TO % [«] LAKHS (“FRESH OFFER"™)
AND AN OFFER FOR SALE OF UP TO 3,24,600 EQUITY SHARES BY DUR SELLING SHAREHOLDERS AGGREGATING ¥ [@] LAKHS (THE "SELLING SHAREHOLDER")
(THE “OFFER FOR SALE™, AND TOGETHER WITH THE FRESH OFFER, THE "OFFER"). OUT OF WHICH 81,300 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH
FOR A CASH PRICE OF 7 [=]/- PER EQUITY SHARE, AGGREGATING ¥ [®] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER (“MARKET MAKER
RESERVATION PORTION™). THE OFFER LESS THE MARKET MAKER RESERVATION PORTION LE. THE NET OFFER OF 15,43,500 EQUITY SHARES OF FACE VALUE OF
% 10/ EACH AT AN OFFER PRICE OF ¥ [e]/- PER EQUITY SHARE AGGREGATING ¥ [®] LAKHS (15 HEREINAFTER REFERRED TO AS THE “NET OFFER™). THE OFFER
AND THE NET OFFER WILL CONSTITUTE []% AND [®]%, RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF DUR COMPANY.

This Offer is being made through the Fixed Price Process in terms of Rule 19(2)(b) of the SCAR read with Regqulation 229(1) of the SEBI ICDR Regulations and In
compliance with Regulation 253(1) and Regulation 253(2) of the SEBI ICOR Regulations, 2018, as.amended. In accordance with Regulation 253(1) of the SEBI ICOR
Regulations, not less than 50.00% of the Net Offer shall be available for alfocation to Individual Investors, and in accordance with Regulation 253(2), the balance
shall be available for allocation to Invastors ather than Individual investors, i.e., Corporate Bodies or Institutions, QIBs and Mon Institutional Investors, subject to valid
Applications being received at or above the |s Offer Price. If the Individual Investor Category is under-subscribed, the unsubscribed portion shall be allocated to Non-
Institutional Investors, sebject to valid Applications being receved at or above the Offer Price and vice versa. The Net (ffer shail be allocated to the Applicants on a
proporiionate basis, m copsultaton with the Designaied Siock Exchange, subject to valid Applications being received at or above the Offer Price, &0 potential investors,
including Individua! Investors and Non-Institutional Investors, shall participate in this Otfer only throwgh the Application Supported by Blocked Amount ("ASBA") procass
by providing the detalls of their respective ASBA accoums (including UPI ID for Individual Investors applying throwgh UPI mechanism), in which the corrasponding
application amounts will be blocked by the Seif-Certified Syndicate Banks ("SC5Bs") or Sponsor Banks, as tha case may be. For further details, please rafer to the
chapter titied “Isswe Procedure™ on page 263 of Draft Prospecius

This public arnouncement is made in compliance with the SEBI (ICOR)Regulatons, 20718 as amendad and applicability of corporate govemnance provisions undar SEBI
(LODR) Regulations, 2015 on SME Companies for fulfifling all addifional criteria, the OF filed with the Emerge Platform of NSE (NSE Emerge) shall be made available to
the public for comments, If any, for a period of at least 21 days. from the date of such filing by hosting it on the websie of the NSE al www.nsgindia.com, and the website
of the Company at www.wealthminenetworks.coem and at the website of Lead Manager i.e. at www.sobhagyacapital com. Our Company haraby Invites the members
of the public to give their comments to Stock Exchange, to Company Secretary and Compliance Officer of cur Company and /or the Lead Manager at their respective
addressas mentioned below. All comments must be received by NSE Emerge and/or our Company and/or Lead Manager in relation to the offer on or before 5 p.m. on
the 215t day from the alforesaid date of filing the Draft Prospectus with NSE Emerge.

Investments in eguify and equify-related securifias involve a deoree of nisk, and investors should ngt invest any funds in the offer unless they can afford to ke the
risk of losing their imvestment. Investors are advised to read the rsk factors carefully before taking an investment decision in the Offer. For taking an investment
decision, investors must rely on their own examination of oer Caompany and the Offer, including the risks involved, The Equity Shares offered in the Dffer have not been
recommended or approvad by the Secunities and Exchange Board of India (*SEBI™), nor does SEBI guarantes the accuracy or adequacy of the coments of this Draft
Prospecius. Specific attention of the investors is invited to the.section titled “Risk Facfors” on page 28 of this Draft Prospacius.

Any decision to invest in the Equity Shares described in this Draft Prospectus should be made solely on the basis of the information confained in the Draft Prospectus,
including the Risk Factors-and ofher disclosures. The Equidy Shares, when offered pursuant to the Prospectus, are proposed to be listed on the Emerge Platform of NSE,
For details of the main objects of the Company as contained in its Memorandum of Association, see “Our History and Certain Other Corporate Matfers” on page
169 of the Dratt Prospectus. The liabdity of the members of the Company is limited. For details of the share capital and capital structure of the Company and the names
of the signatories 1o the Memorandum of Association and the number of shares subscribed by them see “Capital Strocture™ on page 82 of the Dralt Prospeclus

LEAD MANAGER TO THE OFFER REGISTAR TO THE OFFER |  COMPANY SECRETARY AND COMPLIANCE OFFICER

= SOBHAGYA VWA

s CAPITAL OPTIONS LTD.
MUTRAPAOUTS, b SOBHAGYA CAPITAL OPTIONS PRIVATE LIMITED | PURVA SHAREGISTRY (INDIA) PRIVATE | WEALTH MINE NETWORKS LIMITED
el No.: & Ms. Brinda Paras Mehla

- : Email 1D- Inft vrilntescratioaal n Address: C-7 & 74, Gate No, 01, Hosiery Complex, | LIMITED e
INTERACTIVE FINANCIAL SERVICES LIMITED | BIGSHARE SERVICES PRIVATE LIMITED Investors can contact our Campany Secratary and Phase-Il Extension, Noida - 201 305, Address; 9, Shiv Shakti Industrial Estate, | Address: 215 B, Manek Centre. P N. Marg,

Address: Office Mo, S08, Fifth Floor, Priviess, Address; Office Mo 26-2, 6th Floor, Pinnacle Business Park, | Compliance Officer, the Lesd Managers or ihe Uttar Pradash. India J.R. Boricha Marg Lower Parel (East), Jamnagar-261001, Gujarat, India
Mehru Magar. Ahmedabad - 280 015, Gujarat, India | Mext io Ahura Cenfre; Mahakali Caves Road, Andheri (Easl), | Regiztar to the (ssue. in caze of any Dre-issug or Tel. No.: +!§|"II GO37A02Y TAIGIGEODT Mumbal 400011, Maharashtra, India Tel. No.: +81 77788 67143/ 82007 08527

Tel Mo.: 079 4908 B019 Mumbal - 400093, Maharashira, India pos-lagie refated problems, such as non-recen! Email: informwealthminenatworks. com:

(M) +91-3808055647 Ted No.; +91 22-62638200 of letters of alotment, non-credit of allotfed Equity CIN: U7489901L1994PTCOG0080 Tel. No.: 022 4961 4132 Wr:h silp: wi?' il earthmirl:::mtm?%siur'n

Website: wew finserdices in Website: www binshareonling. com Shares in the respective benaficlany acoound, hov- Email: cs@sobhagyacap.com Email: newissuedpurvashare.com e LA ’

Email; mbdi@ifinseryices.in E-Mail; ipoi@bigsharagnline. com recaipt of refund orders and non-receipd of funds Wehsite: 5 bh il Website: www.purvashare. com Investors can contact our Company Secretary and Complance

Investor Grievance Email: nfofifinservicesin | Investors Grievances Emall: InvestorfBigshareontine com | &y elecironic mode el ebsite; - aoI AR RLT 1 : IR, Officer, Lead Managers or Registrar to the Offer, in case of any

Contact Person: Pradip Sandhir Contact Person: Mr. Aniket Sesbag Investor Grievance E-mail: delhi@sobhagyacap.com | Gontact Person: Ms, Deepali Dhur pre issue or post Issue related problems, such as non- receipt
Contact Person: Ms. Menka Jha/ Mr. Rishabh Singhvi | SEBI Registration No: INRDDODO1112 ol letter of aflotment, non- credit of allotted Equity shares in the
SEBI Registration Mo: INMOOODDBST

This being the first Public |ssus of our Company, thare has bean no formal market for {he securites of cur Company, The face value of the shams i T 10¢- par Equily
Share and ha |ssue-price s [«] of the face vales, The ssue Price (as determined by our Company In consultation with the Lead Manager) as stated in the chagpber titbed
on “Basis for Issee Price” baginning on page no. 81 of this Drafl Prospecius should nol be laken to be indicalive of the markel price of the Equity Shares aflar the Equity
Ehares are listed, Mo assurance can be given regarding an aclive or sustained trading in the equity shares of our Company nor regarding the price at which the Equity
Shares will ba traded afer lksting.

fnvastrmenis in equity and equity-related sacurities involve a dagree of risk and investors should not invest any funds in this Isgue unless they can afford to take the risk
ol kaging helr investment. Investors ane advised 10 read he rsk factors carefully befare taking an investment decigion n s igsue. For taking an investiment Gecison,
investors must raly on thair own examénation of pur Company and the Issue, including the risks invohved. The Equity Shares in the Issue hawe neither bean recommandad
nar aporoved by Securites and Exchange Board of India nor does Secuntles and Exchangs Board of India guarantes the sccuracy or adequacy of the Draft Prospecius
Spacific attention of the investors is invited to the section fitled "Risk Factors” beginning on page no. 22 of the Drafl Prospectus.

Any decssion toinvest in the equity shares described in the Oraft Prospectus may only be taken afler a Prospectus has been filed with the ROC and must be made solaky on
the bases of such Prospecius as there may be malerial changes In the Progpecius from the Drafl Prospectus. The egully shares, when offered through the Prospecius, ane
proposed to be listad om SME Platform of B5E Limifed {BSE SME'). For datails of the share capital and capifal structure of cur Company and the names of the signatories
to the Memorandum of Association and the number of shares subserbed by them of Sur Company, See “Capilal Structure” beginning on page 51 of the Dralt Prospecius
The liabifity of the members of our Company is limited. For details of the main objects of our Company as contained in our Memoranduem of Assoddation, see “0Our History
and Carlaim Carposate Matbers © Bagianing on page 137 of the Dral Prospectus,

| COMPANY SECRETARY AND

LEAD MANAGER OF THE ISSUE REGISTRAR TO THE ISSUE COMPLIANCE OFFICER

Mame: Meanakshi Jain
Address: Lorven House, Opp, Kaka Pelral Pumg,
Mear Matro Mall, LBS Marg. Bhandup (West),

SEBI Reg. No.: INMOOD01 2856 SEBI Reg. No.: INROOOO013585
respective beneficlary account, non-receipt of refund orders

CIN: USO09aMH1384PTCOTERS34
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them In the DRAFT PROSPECTUS. and non-raceipt of funds by elecironic mode etc.
All capitakized terms used heredn ano not specifically defingd shall have the same meaning as ascrbed fo tham in he OF

FOR LORVEM INTERNATIONAL LIMITED
Cn Behalf of the Board of Directors For Wealih Mine Networks Limited

On behall of the Board of Directors
Sdi- 54

PASTERICE o Place: Jamnagar Ms. Brinda Paraz Mehta

Lompany Detretany and compliance amco Date: February 27, 2026 Company Secretary and Compliance Officer

Place: Mumbai
Date: February 26, 2026

Eimehmtmn ! WEALTH MINE NETWORKS LIMITED is proposing, subject 1o applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and

LORVEN INTERNATIONAL LIMITED proposing, subject to applicabla statutory and regulatory requirements. receipt of requisils approvals, market conditions and othar
constkderations, o make an inifial public offer of its Equity Shares and has fled the Draft Prospectus on February 25, 2026, The Draf Prospecius i avalkable an the
website of BSE SME at hitps: Mweew bsesme.com!Publiclssuss/SMEIPODRHP. aspx#_ and is available on the websites of the Lead Manager at weowifinssrvices.in also
oo the websile of the Company hifps:Nonveninternational.in; Any polential invesiors should note that investmeant in equity shares invelves a high degree of sk and for
details refatng to the same, ses saction tiked 'Risk Faclors™ beginning on page 22 of the Draft Prospectus. Potential mvestors should not rely on the Orafl Prozpectus

for making any Investment dacision,

The Equaly Shares hawve not besn and will nal be reqeiered ender the US, Securities Act of 1933, a5 amended (the “Secunties Act) or any state securnlies s in the
Linitad Stetes, and unless so registered, and may not be issued or sold within the Uinited States, except pursuant o an exemplion from, or in a ransaction not swubject
I, the registration reguirements of the Securitles Act-and (0 accordance with any applicable U5, Stale Securilles taws, The Equity Shares ane being isseed and soid
outside the Linited States in ‘offshore fransacbons’ in reliance on Regulation *5” under the Securities Act and the applicable laws of each jurisdicton where such issues
and sales are made, There will be no public offadng inthe United States,

epaper.financiaiexpress.-mn‘. .

other conswerations, Lo undertake an public offer of its Equity Shares-and has filed the DP dated February 24, 2026 with NSE Emerga. The DP i5 availatie on the wabsite
of NSE at www.nsaindiacom and on tha website.of the LM, i.e., 5obhagya Capital Options Private Limited at www . sobhagyacapital.com and the website of our Company
at www wealthminenetworks.com, Potential imvestors should note that investment in equity sharas involves a high degree of risk and for details relating to such risk,
zea the section titled “Risk Factors™ beginning on page 28 of the Dratt Prospectus. Potential investors should not rely on the Dratt Prospectus filed with NSE Emerge for
making any Investmeant decision.

The Equity Shares offered in the Oifer have not been and will not be registered under the U.5, Securities Act of 1933 (the “U.5. Securities Act™) or any state secunties
taws in the United States, and unless o0 registered, and may not be offered or sold within the Linited Staies, except pursuant 1o an exemption from, or'in a fransaction
not subject io; the registration requirements of the U5, Securifies Act and applicable U 5. state secorifies laws. Accordingly, the Equify Shares are being offered and s0ld
only outside the United States in offshore transactions in reliance on Regulation S and the applicable laws of the junsdictions where thase issues and sales are made.

Thera will be no pubfic issuing of the Equity Shares in the United States, AdBaaz




